
BEFORE THE NATIONAL GREEN TRIBUNAL(SZ), SI"ING AT CHENNAI
(Under Section  18(I) r/w S.16 (c) of National Green Tribunal Act, 2010)

O.A. No.  106 of 2025 (SZ)
Mr. V. SUBFLAlunun,
S/o.Valliyappa Gounder,
Thiruppur

1.The Chairman,
Tamilnadu Pollution Control Board,
Chennal and 7 0rs

Vs

•..Applicant

...Respondents

TYPED SET OF DOCUMENTS FILED BY THE 7th and 8th
REPONDENT'8

S.No, DATE DESCRIPTION OF DOCUMENT PAGENo,

1 22.02.2026 Counter Affldavit /
2 16.08.2022 Order passed  in  W.P.No.21005  of 2022 6ffled by S. Sundarasany

3 25.04.2023 Order  Passed  in  W.P.No.12504  of 2023
//filed by S.Deivasigamani

4 17.07.2023 Paper   book   fiiiled   in   W.P.No.21658   of
/72023 filed by S.Deivasigarnani

5 11.03.2026 Common Orders Passed in W.P.No.8980
&L2-of 2023 and in W.P.No.21658 of 2023.

Certified that the above document is true copies of its original.

Dated at Chermal on this the 24th day of March, 2026.-=f-3-;ir
Counsel for 7th and 8th Respondents
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